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STATIT FHIT qT0SH, H&T TATH S TR (FHHT)

MINISTRY OF RAILWAYS
(Central Railway)
NOTIFICATION
Mumbeai, the 16th February, 2026
Under clause 20A of the Railway (Amendment) Act 2008

S.0. 820(E).— In exercise of the powers conferred by sub-section (1) of Section 20A of the Railways
Act, 1989 (24 of 1989) (hereinafter referred to the Railway (Amendment) Act 2008 (No.11 of 2008), the Central
Government, after being satisfied that for the public purpose, the land, the brief description of which has been given
in schedule annexed hereto, is required for purpose of execution, maintenance, management and operation of
Special Railway Project, namely “Proposed Construction of ROB & RUB (10 Nos.) in lieu of Level Crossing
Gates between Igatpuri-Manmad & Bhusawal-Badnera Section of Bhusawal Division” in the District of

Nashik & Akola in the State of Maharashtra, hereby declares its intention to acquire such land.

Any person interested in the said land may, within a period of thirty days from the date of publication of
this notification in the Official Gazette, raise objection to the acquisition and use of such land for the aforesaid
purpose under sub-section (1) of section 20D of the said Act.

Every such objection shall be made to the Competent Authority namely, Assistant Collector & Sub-
Divisional Officer, Nashik Maharashtra in writing and shall set out the grounds thereof, and the Competent
Authority shall give the objector the opportunity of being heard, either in person or by legal practitioner and
may, after hearing such objections and after making such further enquiry, if any, as the Competent Authority

thinks necessary, by order, either allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 20D of the said Act shall be

final.

The land plans and other details of the land covered under this notification are available and can be inspected

by the interested person at the aforesaid office of the Competent Authority.
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SCHEDULE

Brief description of the land to be acquired, with or without structures, falling within the Special Railway Project of
“Proposed Construction of ROB & RUB (10 Nos.) in lieu of Level Crossing Gates between Igatpuri-Manmad &
Bhusawal-Badnera Section of Bhusawal Division” in the District Nashik in the State of Maharashtra.

Land

Acquisition

.Proposal No

Name
of
Village

Taluka

Land Owners Name
according to 7/12
Extracts

Survey
No./

Gutt No.

Land

Type

Total
area as
per 7/12

(Ha.)

Acquisition
Area

(Ha.)

04/2026

Belatgavan

Nashik

Tanaji

Vishnu
Pagere,
Vishnu
Govind
Dhananjay

Govind Pagere,
Gangadhar
Sulochana

Kailas

Pagere

Govind

Pagere (Patil) Dhananjay

(Patil)

Pagere,

Pagere,

Govind Pagere
Govind
Govind

Kailas
Tanap
Other

Gaon

Papere.
rights  Deolali
V.K.S.S Deolali
Gaon Beltaghavan V
Karya Sah (Vikas) Seva
Sanstha Ltd, Shri Balaji
Devasthan, (11/1/A Area
0.73 Ha R 7/12) Vishnu
Gangadhar Pagere.
Vishnu
Govind
Govind
Pagere, Dhananjay
Govind Pagere, Other
Rights Deolali Village V
K.S.S.0,  Shri
Devasthan, (as on 7/12
11/1/B Area 0.07 Ha.R)

Sulochana
Pagere, Tanaji

Pagere, Kailas

Balaji

11/1

0.80

0.24

Bhaskar Rambhau
Pagere, Bajirao Rambhau
Pagere, Jagdish Rambhau
Chandrakant
Ramkrishna Godse, other
Shri.
Devasthan (as per 7/12,
plot 10/1/A, area 0.07
Aniket

Pagere,

Pagere,

rights Balaj

hectares)
Ambadas

10/1

0.38

0.08
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Acquisition

.Proposal No

Name
of
Village

Taluka

Land Owners Name
according to 7/12
Extracts

Survey
No./

Gutt No.

Land

Type

Total
area as
per 7/12

(Ha.)

Acquisition
Area

(Ha.)

Muralidhar Kacharu

Pagere, Parshuram
Shivram Pagere,
Kashinath Kacharu

Pagere, Ashish Ambadas
Pagere, Laxman Kacharu
Pagere, Alka Ambadas
Pagere, Vilas Shivram
Pagere, other rights Shri.
Balaji Devasthan (as per
7/12, plot 10/1/B, area
0.07 hectares) Uttam
Yashwant Pagere, Dilip
Vaman Pagere, Jayram
Vaman Pagere, Rajesh
Vaman Pagere, Surekha
Vaman Pagere alias
Surekha Gokul Handore,
Shashikant Shivaji
Pagere, Ravindra Shivaji
Pagere, Tarabai Shivaji
Pagere, Uttam Yashwant
Pagere, Dilip Vaman
Pagere, Jayram Vaman
Pagere, Rajesh Vaman
Pagere, Shashikant
Shivaji Pagere, Ravindra
Shivaji Pagere, Tarabai
Shivaji  Pagere, other
rights Shri Balaj1
Devasthan (as per 7/12,
plot 10/1/D, area 0.08
hectares) Devram Kisan
Pagere, Sayaji Rajaram
Pagere, Ramesh Baburao
Pagere A.Ku.K, Satish
Baburao Pagere A.Ku.K,
Sharad Baburao Pagere
A KuK, Indu Baburao
Pagere A.KuK, other
rights Shri Balaji
Devasthan (as per 7/12,

plot 10/1/C, area 0.08
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Land

Acquisition

.Proposal No

Name
of
Village

Taluka

Land Owners Name
according to 7/12
Extracts

Survey
No./

Gutt No.

Land

Type

Total
area as
per 7/12

(Ha.)

Acquisition
Area

(Ha.)

hectares) Sonal Suresh
Lagad, Bharat Bhikaji
Pagere, Vaibhav Suresh
Lata  Bhikaji

Hirabai
Sawaliram Dinde,
A.PaK Suresh Shivaji
Lagad other rights Shri.
Balaji Temple (as per

Lagad,
Pagere,

7/12 extract, plot number
10/1/E, 0.08

hectares)

arca

Kundan Arun Dhurjad,
Amit Arun  Dhurjad,
Kamini Arun Dhurjad
and other legal heirs of
Dattu Buwa Manbhav
S.SK, Shri  Balaji

Devasthan

9/1

0.05

0.0050

Sunil
Vishal Uttam Pagare,
Other rights Shri Balaji
Temple

Uttam  Pagare,

9/2

0.05

0.0050

Ramdas Ganpat Kute.
Bhimabai Ganpat Kute,
Govind Gangadhar Kute.
Manisha
Kute, Suvarna Gangadhar
Kute, Roshan
Kute.  Sujata
Kute. Sunita Dattatraya
Jadhav, Kamalbai
Vithoba Kute, Dattu
Vithoba Kute, Subhash
Vitthal Vithoba
Kute, Sunanda Hiraman
Thete, Chhaya Somnath
Devkar, Kalabai Khandu

Gangadhar

Vasant
Vasant

alias

Tile, Somnath  Abay
Derle, Laxmibai
Khanderao Gaydhani

9/3

0.10

0.01
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Land

Acquisition

.Proposal No

Name
of
Village

Taluka

Land Owners Name
according to 7/12
Extracts

Survey
No./

Gutt No.

Land

Type

Total
area as
per 7/12

(Ha.)

Acquisition
Area

(Ha.)

Alka Laxman Rokade,
Asha Sunil Kate, Other
legal heirs, Meena Raju
Thumne, Shri Balaji
Water

Scheme,

Devasthan
Pumping
Yashoda and others from
the well.

Uttam Yashwant Pagere,
Dilip Vaman Pagere,
Jayaram Vaman Pagere,
Rajesh Vaman Pagere,
Shashikant Shiva Pagere,
Ravindra Shivaji Pagere,
Tarabai Shivaji Pagere.
Other rights Nashik Road
Deolali Co.op Bank, Shri
Balaji Devasthan (as per

7/12.9/4A)

9/4

0.23

0.01

Hari  Mahadu  Palde
Kaushabai Ramchandra
Palde Lakhan
Ramchandra Palde Astha
Balu Kute

Somnath Dhage
Palde,
Palde

Palde

Sunita
Balu
Sampat
Nivrutti

Punjaji
Punjaj
Punjaji Deepak
Palde, Sushila
Chhagan Nimse, Swati
Rahul Kasbe, Haushabai
Palde

Sudam Chavan,

Shivaji

Shivaji Jyoti
Other
rigtits Village
Deolali Shri
Balaji Devasthan (As per
7/12 extract 9/5/B/1 area
0.10 hectares) Nivrutti
Shivram Kute Sukhdev

Shivram

holders,

Society

Kute, Vishnu Shivram

9/5

0.21

0.002
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Land

Acquisition

.Proposal No
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10

11

Kute, Bhima Shivram
Kute. Awadabai Shivram
Kute, Other
holders/heirs Gajubai
Dagdu Palde, Shri Balaji
Devasthan (As per 7/12
extract 9/5/B/7 area 0.11

hectares)

rights

Kundkahan Co-operative
Housing
Amrutlal

Society,
Jivanlal
Botadara Gram
Panchayat Beltaghavan,
Other rights Shri. Balaji
Devasthan, (As per //12
extract, non agricultural
land 48/1/A area 0.2400
sq m) Kundkahan Co-
operative

Society Ltd.,
Jivanlal Botadara, Other
rights: Shri Balaji
Devasthan, (As per 7/12
extract,
land 48/1/B area 0.2000

$q.m)

Housing

Amrutlal

non-agricultural

48/1

0.000044

0.01

Sanjay Lanu Palde, Other
Rights Deolali
V.K.S.So., Sri.
Devasthan

Village
Balaji

48/3

0.19

0.01

Tanaji Palde,
Vaibhav Palde,
Shobha Palde,
Rahul Keru Palde, Suyog
Keru Palde. Other
Authority Punjab
National Bank Branch
No. Road, Shri. Balaji

Temple

Dagu
Keru

Keru

48/4/K

0.18

0.01

Yashoda Apartment,
Dilip Vishwanath Godse,

48/4/D

0.19

0.01
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12

13

other rights, non-

0.10

ares, Union Bank of India

agricultural area

Jammu &
Bank, Shri
Balaji Temple

branch,

Kashmir

Suman Balu Dhurjad,
Lilabai Dattu Aher, Vilas
Shivram Pagere,
Parshuram Shivram
Pagere, Aniket Ambadas
Pagere, Ashish Ambadas
Pagere, Other rights Shri.
Balaji Devasthan, (as per
7/12 extract 48/6/1 area
0.13.50
Kacharu Walu Katore,
Sukhdev Shivram Kute,
Runja Sakharam
Dhongde, Balasaheb
Devram Mande, Baburao
Shivram Palde, Alka
Prabhakar Sahane. Sujata
Yogesh Warungse,
Madhuri Ramnath Patole,
Shilpa Aniket Gawande,
Bababai Somnath Palde,
Palde,
Palde,
Palde,
Kacharu Balu Katore,
Other tights Shri Balaji
Devasthan, (as per 7/12
extract 48/6/3 area 0.11

hectares)

hectares)

Sagar Somnath
Rahul

Pooja Somnath

Somnath

48/6

0.2450

0.0050

Tukaram Manohar Palde,
Palde
Vimal Rangnath Kapse,
Mirabai Hirabai
Namdev Ukarde. Popat
Ukarde.  Other
office bearers of Yashoda

Arun  Manohar

alias

Ranu

48/7

0.12

0.01
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S - é cEj Name Land Owners Name Survey | Land :::a:s Acquisition
= :E 4 of Taluka according to 7/12 No./ per 7/12 Area
N — g ? Village Extracts Gutt No. | Type
< A (Ha.) (Ha.)
Co-operative Well Water
Pumping Society.
De.gaon  Vikas Seva
Society, Shri  Balaji
Temple
Popat Devram Dhurjad,
Sadashiv Devram
Dhurjad, Kisan Devram
Dhurjad, Madhukar
Devram Dhurjad,
Sadashiv Devram
Dhurjad, Popat Devram
Dhurjad, Vilas Haribhau
Dhurjad, Sanjay
Haribhau Dhurjad,
Jitendra Haribhau
Dhurjad. Vilas Haribhau
Dhurjad, Sanjay
Haribhau Dhurjad,
Jitendra Haribhau
Dhurjad, Madhukar
Devram Dhurjad,
Sadashiv Devram 0.0108
14 20/1 1 0.10

Dhurjad, Kisan Devram
Dhurjad, Popat Devram
Dhurjad, and others.
Regarding the rights to
the said survey number,
from the area of 0.44 R.
the north south road area
of 0.04 R and the well,
etc, all will have a
common right to use the
water and the right of
way for access via the
road Shri Balaji
Devasthan, Non
agricultural land of Popat
Devram Dhurjad area
3200.00 sq m transferred
to residential use (7698)

Sadashiv Devram
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15

Dhurjad area 3200.00 sq
m transferred to
residential use (7698)
kisan Devram Dhurjad
and others area 400.00
sqm  transferred  to
residential use (7698)
Vilas Haribhau Dhurjad
and others area 2400.00
sqm  transferred  to
residential use (7698)
Kisan Devram Dhurjad
area 1600.00 sqm
transferred to residential
use (7698)

Suresh Shivram Dhurjad,
Sandesh Baban Dhurjad,
Meera Baban Dhurjad,
Hirabai Baburao
Dhurjad, Mohan Baburao
Dhurjad, Suman Uttam
Kasar, Sunita Devram
Chumbhale, Vikas
Baburao Dhurjad, Anita
Vilas Korde, Mangala
Sunil Dhurjad, Nikhil
Sunil Dhurjad, Sanket
Sunil Dhurjad, Nayana
Anil Lamkhade, and
others, including Shri.
Balaji Devasthan, Suresh
Shivram Dhurjad's area,
as per the land survey
records, is 3700.00 sq.
m., and it has been
classified for residential
use. Sandesh Baban
Dhurjad and 3 others
have land measuring
3700.00 sqm. transferred

for residential purposes

20/2

0.0111

0.12
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16

17

according to their
respective shares
Baburao Shivram
Dhurjad and Hirabai
Baburao Dhurjad have
land measuring 3700.00
sq.m. transferred for
residential purposes
according to their

respective shares. (7678)

Ranchhoddas

Foundation Trust

Lotwala

Mumbai, other rights as
per document no. 32,
since a claim is filed
under Tenancy Case No.
15/2010, the said
property is sub judice,
Balaji Devasthan (as per
7/12 extract, non-
agricultural land 21/1/A
area 4,000 $q.m)
Ranchhoddas Bhavan
Lotwala Bachuben
Ranchhoddas Kishor
Ranchhoddas, other
rights as per document
no. 32, since a claim is
filed under Tenancy Case
No. 15/2010, the said
property is sub judice,
Balaji Devasthan (as per
7/12 extract, non
agricultural land 21/1/B
area 3,000 sq.m)"

21

7.0000

0.04

Girdharilal
Bhatia, = Bhagwantiben
Girdharilal Bhatia, Other
rights: Shri Balaji
Devasthan (as per 7/12

Dattaram

extract, non agricultural
plot  40/A/2/40/B/Plot/1

40/2

75.8700

0.01
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18

area 28.24.00 sq m)
Gauri Pawan  Kasat,
Gauri Yogesh Kulkarni,
Pawan Shankarlal Kasat,
Yogesh Sudhakar
Kulkarni, Other rights
Shri Balaji Devasthan,
(as per 7/12 extract, non
agricultural plot
40/A/2/40/B/Plot/2, area
6.50.00 sq m) Authorized
Trustee on behalf of
Wagad Medical behalf
Trust, Vinod Kanchi
Shah. Other ights Shri
Balaji Devasthan, (as per
7/12 extract, non
agricultural plot
40/A/2/40/B/Plot/3, area
5.50.00 sq m) Authonzed
Trustee on behalf of
Wagad Medical behalf
Trust, Vinod Kanchi
Shah, Other rights: Balaji
Devasthan, (as per 7/12
extract. non-agricultural
plot 40/A/2/40/B/Plot/4,
area  25.63.00 sq.m)
Authorized Trustee on
behalf of Wagad Medical
behalf  Trust, Vinod
Kanchi ~ Shah,  Other
rights: Balaji Devasthan,
(as per 7/12 extract, plat
no 40/A/2/40/B/Plot No.
5, area 10.00.00 sq.m)

Shivram Hari Mande,
other rights Deolali V
K.S.S., Deolali Gaon
Beltgavan V.K.S.S, Shri
Balaji Devasthan, for

fruit cultivation Rs 4276/

40/3

1.3294

00.0450
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19

20

21

(as per 7/12 extract, area
40/A/3. 0.75.30 hectares)
Mande,

Non
agricultural order no
Mah/Kaksh/3/4/B She P
No/24/1992 dated
21/10/1992 of  the
Hon'ble Additional
District Collector for an
area of 5. 64.00 area,

subject to the terms and

Shivram Hari

other rights,

conditions of the non
Shri
Balaji Devasthan (as per
717

40/A/3/1,

meters)

agricultural order,

extract, area

5.64.00 sq

Chairman Chitavatan Co-
operative Housing
Society Ltd. Other rights

Shri Balaji Devasthan,

43/4/A

1.6850

00.0450

Pujya Shri Kanji Swami

Memorial Trust, other
Shri
Devasthan, as per 7/12

extract 43/4/B/Plot 2/B)

rights. Balaji

43/4/B

59.6230

00.0450

Chandrabhagabai
Bhimaji Palde, Vimal
Vishwanath Palde, Nitin
Vishwanath Palde,
Shashikant  Vishwanath
Palde,
Muthal,
Kothule, Balu Bhimaj1
Palde, Rakhmabai
Karbhari Bagul, Minabai
Namdev Navale, Bharati

Sunita  Sudam

Pushpa Vijay

Rajendra Handore,
Devidas Namdev Palde,
Rohidas Namdev Palde,

47/4/B

0.38

0.0100
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22

23

24

Tulsabai Namdev Palde,
Shobha Govind Palde,
Snehal Govind Palde,
Neelam Govind Palde,
Shubham Govind Palde,
for Neelam and
Shubham, guardian
mother Shobha Govind

Palde, Shri Balaji Temple

Manubai Sukdev
Vilas  Sukdev

Shivaji  Sukdev
Vaishali Sanjay
Kajal Palde,
Akash  Sanjay Palde,
Apak Aai Vaishali, other
Padmabai
Shri

Palde,
Palde,
Palde,
Palde,
Sanjay

rights
Pandurang Kasar,

Balaji Devasthan

47/3K/4A

0.39

0.0100

Kisan Devram Palde,

Shri Balaji Temple

47/3/B/2

0.2150

Sitaram
Palde,
Raghunath Palde. Deolali
Village
V.KS.S.S,
Temple.

Raghunath

Dnyaneshwar

Beltagavhan
Shri Balaji

47/3/11

0.2150

0.0030

Total

149.4743

(Ha.)

0.8350

(Ha.)

[F. No. G197/LC No. 87/Belatgavan Vlg/Nashik Tq/20A]
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